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4).0018/ ’t‘bog In exercise of the powers
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{
\Dcvelopn'nen
¢ and Regulation) Act, 1952 as adapted by the Punjab Re-

organisation  {Chand: .
e {Chandigarh) Adaptation of Laws (on State and Concurrent

‘ SU‘]':A" - . .

bjects) Orders, 1968 and all other powers enabling him in this behalf, the
Adrministrator, Union. Territory, Chandigarh is pleased to amend Rule 4.1 of the
Chandigarh Building Rules (Urban) 2017, notified vide No.11/2/70-UTFI(4)-

< 217,6994-A, datea 25.07.2017, as under:

1) These: rules shall be called “Chandigarh Building Rules (Urbar'.')
Amandment-2018" |
/) These rulés shall come into fo-rce from the date of its publication in the
official gazette.
3) In the Chand-igar;h Building' Rules (Urban)-2017, under Rule 4.1, after

Clause No.34, Clause No.35 be inserted and henceforth be read as under:-

Amalgamation of two or more adjoining Residential plots with the

o S

same ownership having contiguous zoned area shall be permitted subject tc thi

following terms and conditions:-

»

I. The sites ﬁo be amalgamated shall” fall under the sam:.

ownership.

ii. The development control regulations applicable i.e. cateqgory ol

plot, zoned area; coverage norms etc. will be as per the size cl

the plots &fler the amalgamation. However, the.front and i

building line shall be maintained as per the original category
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) -+ the applicant sha) seek revised zoning plan from
the office of the'Chief"Archit'ect, U.T., Chandigarh.

In case of residential sites Fél'lingj in Marla category, the
building  controls/frame control, wherever aDD“C&lb'é shall
continue to be applicable and no change whatsoever shall be
permitte_d in the externélfacades, elevations, projecti.ons and
building set back lines. The frame | controls/outer -facade

controls: must be maintained in such a way that the

’ fed-plats-do not appear to- be a single unit but as
'd'iSt-inc't units cv)jf"“t‘hé.br'ig'inal category of plots so that the-urban
design.character of-;ﬁe ehtire street is not compromised.

V. Thé amalga'mation‘ of sites shall be bermitted by the Estate
Officer,» U.T., Chandigarh as per the relevant rules and

regulations subject to no dues with regard to the

' "f"r‘ée"hold/'lea'sehold properties.

S~

Once the ,peh_nissib‘n is granted by the Estate Officer, U.T.,

Vi,

' Chandigarh. for amalgamation, then the revised building plans
will be th'approved by the owner as per the _re\}ised zoning
plan/prevailing norms/proceduré etc. -

Vii.: The proéc—:ssirig -charges for amalgamation of residentiai plots
shall be Rs.10,000/- (Rupees Ten Thousand).
viii. In case the amalgamated plot.is to be reinstated to its originai

category, then charges @ 10% of the prevailing collector rates

'« wtoapf the amalgamated plot shall be applicable.

(o
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Ajoy Kumar Sinha, [AS

[ﬁ) ‘ (On beh: alt of HLE. the Administrator),
5}( Nl;-ﬁo.u/w/n) UTTI(). _— Unlonrl)mtnulny. Chandigarh
ated:

. A copy i ;

Ferritory, Chand)}ullh\\t.m]“‘“d“] to the Controller, Printing and Stationery. Union

\hlnnu\u Atio G s \lltl the request to publish this notification in the Chandigarh
¢ e (Bxtra- sordinary) of tod.w and to supply 30 spare copies thereofl

b otticial vecord,
: ' ) Supcrintoéent Estate-1

[or Finance Sceretary-cums-
Chiel-Administrator,

- - U'l', Chandigarh -
Fndst. Nov11/2/70-UTFI(4)-2018/ 0 2oy Dated: ¢ /7 [201¢

A copyis forwarded to the following for information and necessary action:-

: b Chairman, Chandigarh Honsing Board, Chandigarh;
Cummissioner, Mu'nu- al Corporation, Chandigarh;
Fstate Otficer, U.T. <handigarh

Chiel .r\wh]lut U.T. Clmucllg.uh

Chief Engincer, U..T. Chandigarh

5.
6. Chief Engineer, Municipal Lonpomtlon, Chandigarh
- buponnlcnchwr Engincer, Eleclricity Operation Cndc UT, Chandigarh.
S. Director Environment, Llﬂn(hgmh Administration.
4. Member Sceretary, Chandigarh Pollution Control. Committee, Chandigarh.
' 1o, Director Publie’'Relations, Chandigarh Administration.
i 1. .. Sub Division Officer (Building), Estate Office, UT, Lhandigurh.
1 SLOL National Informatic Centre, U Sectt. Chandigarh.
'\’1;5. Additional Director, Information Technology, PEC, Chandigarh.
4. Steno/Superintendent Finance I, Chandigarh Administration-Secretarial.
N ' i '({""2\\‘4 B
. ' ' Superintendent Estate-I
; . : for Finance Secretary-cum-
" Chief Administrator, :
o ' UT, Chandigarh
IFndst. No, x1/.2/70~U'I‘~I7I'(4‘)-2018/ 0 Dated:

\mp\ is forwarded to the [olfowing [or information :-
P.S. to the Adviser to the Administrator, LI, Chandigarh.
) P.A. to the Finance Seeretary, Chandigarh Administration.
PA tothe Adclltlonal Sceretary Estate, Chandigarh Administration.

Y Supprinlédunt Lstale-1
! R - for Finance Seeretary-cum-
' Chief Administrator,
U, Chandigarh
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